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(11) SO. No. 68, dated the 10th
January, 1987, publishing the Adhi-
yaman Grama Bank (Meetings of
Board) Rules, 1986.

(12) SO. No 69, dateq the 10th
January, 1987 publishing the Mal-
Wa Gramin Bank (Meelings of
Board) Rules, 1986.

(13) 8.0, No. 70, dated the 10th
January, 1987, publishing the Faiid-
kot.Bhstinda Kshe r.ya Gram.n
Bank (Meetings of Boatd} Rules,
1986

(14) SO No 71 dated the 10th
January, 1987, publishing the Kana-
kadurga Grameen Bank (Meetings
of Board) Rules 1986,

(15) S.O No. 72, dated the 10th
January. 1987, publishing the Thane
Gramin Bank (Meetings of Board)
Rules, 1986.

(16) 8.0. No. 73, daieqd the 10th
January, 1987, pubbshmg the Vidi-
sha-Bhopal Kshetriya Gramin Bank
(Meetings of Board) Rules, 1986.

(17) S.O. No. 74, dated the 10th
January, 1987, publishing the Valla-
lar Grama Bank (Meelings of
Board) Rules, 1986. [Placed in Lib-
rary See No. LT-5174/87 for (1) to
(17) -

Passenger Cars filteq with Handicap
Ped Control Gadgets (Restriction on
Resale) Orders, 1987

THE MINISTER OF G3TATE IN
THE DEPARTMENT OF INDUS.
TRIAL DEVELOPMENT IN THE

MINISTRY OF INDUSTRY (SHRI M.
ARUNACHALAM) Sir, I beg to la:
on the Table, 5 copy (in English and
Hindi) of the Ministry of Industiry
(Department of Industrial Develop-
men’) Notification S O. No 806(E),
dated the 1st September, 1987, pub-
lishing the Passenger Cars fitted with
Handicapped Control Gadegetg (Res-
triction opn Resale) Order, 1987
[Placed in Library, See No LT-5217/
amn.
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L Report and Accounts (1985-86) of
the India Tea and Restaurants
Limited, Bombay and relateq pa-
pers, .

II. Report and Accounts (1986-87) of
the Projects and Equipmeng Cor-
poration of India Limited, New
Delhi and related papers.

III. Report and Accounts (1986-87) of
the Rubber Board, Kottayam and
related papers

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI P R DAS MUNSHD: Sir. I
beg to lay on the Table—

I (1) A copy each (in Englhsh and
Hindi) of the following pape.s under
sub-section (1) of section 619A of the
Companies Ac', 1956:—

(1) (a) Annual Report and Accounts
of the India Tea and Restaurants Lami-
ted, Bombay, for the year 1985.86,
together with the Auditors’ Report on
the Accounts ang the commentg of
the Comptroller anq Auditor General
of India thereon.

(b) Review by Government on the
working of the Company. [Placeq in
Library See No, LT-5179/87}

(i) (a) Annual Repot and Ac-
counts of the Projects and Equipiment
Corporation of India Limited, New
Delhy, for the year 1986-87, together
with the Auditors’ Report on the ac-
counts and the comments of the Com-
piroller ang Audi‘or General of India
thereon.

(b) Review by Government on the
werking of the Corporation, [Placed
in Library See No. LT-5180/87)]

(2) Statement (in English and
Hindi) giving reasons for the delay in
laying the papers mentioneq at (1) (i)
above.

11 A copvy each (in FEnglish and
Hind1) of the following papers-—

Accounts
Kottayam,

(iy Annual Report and
of the Rubber Board,
for the year 1986-87.
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(1) Review by Governmenjg on

the working of the Board, [Placed
i Labrary. See N¢ LT-3181/87)

Report anq Accounts (1986-87) of the
Central Board for the Prevention and
Control of Pollution, New Deihi and

related papers.

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRJ Z. R. AN-
SARI): Sir, I beg to lay 9n the Table
a copy each (in English and Hindi)
of the following papers:—

(1) Annual Repori of the Cenlral
Board for the Prevention ang Cen-
trol of Pollution, New Delhi, for the
year 1986-87 under sub-section (1)
of section 39 of the Water (Preven-
tion ang Control of Pollution) Act,
1974

(ii) Annual Accounts of the Cen-
tral Board for the Prevention and
Contro] of Water Pollution, New
Delhi, for the year 1986-87 and the
Auditors’ Report thereon, under
subsection (6) of section 40 of the
Water (Preventiop and Control of
Pollution) Act, 1974,

(11) Review by Government on
the working of the Board,

{Placed 1in Labrary, See No. 17T-
5172/87]

Report and Accounts (1986-57; of the
Textiles Committee, Bombay and re-
lateq papers,

THE DEPUTY MINISTER IN THE
MNISTRY OF TEXTILES (SHRI S.
KRISHNA KUMAR) Sir, I beg to lay
on the Table, under sub-section (4)
of section 13 of the Textiles Commit-
tee Act, 1963, a copy each (in English
and Hind1) of the following papers:—

(i) Annual Report and Accounts
of the Textiles Committee Bombay,
for the year 1986-87, together with
the Audit Report on the Accounts.

(i) Review by Government on
the working of the Commitiee.
[Placed in Library, See No. LT-
5376/(87)

{ RAJYA SABHA ]
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MESSAGE FROM THE LOK SABHA
1. The Lokpal Bill, 1985

THE SECRETARY-GENERAL: Sir,
I have to report to the House the fol-
lowing message recelved from the Lok
Sabha, signed by the Secretaty Gene-
ral of the Lok Sabha.

“I am directeg to inform you that
Lok Sabha, at its sitting held on
Monday, the 7th December, 1987,
adopted the following motion fur-
ther extending the itime for pre-
sentation of the Report of the Joint
Committee of the House on the
Lokpal Bill, 1985:—

MOTION x

“That this House do further ex~
tend upto the last day of the Bud-
get Session, 1988, the time for pre-
sentation of the Report of the Joint
Committee on the Bill to provide
for the appointment of a Lokpal to_
inquire into allegations of corrup-
tion against Union Ministers and
for matterg connected thercwith.”

Sir, I lay the Bill on the Table,

-—
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